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appointed in accordance with the guide-
fines of the Centrally sponsored scheme for
assisting State women’s development corpora
tions.

Panchavati Raj System in States

2320. SHRI SHIKANTA DATTA
NARASIMHARAJA WADIYAR : Will the
Munister of AGRICULTURE be pleased to
state :

(a) the names of the States where
Panchayati Raj system is working ;

(b) whether Government have a propo-
sal for the revival of the Panchayati Raj
system in all the States ;

(c) if so, whether it is proposed to be
revived duning the current financial year ;
and

(d) if so, the steps taken by Government
in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY):
(a) to (d). All the States excepting
Meghalaya, Mizoram and Nagaland and the
Upion Territories excepting Lakshadweep
and Pondicherry have Panchayati Raj
system with varying degrees of powers and
functions. The Union Government have
been impressing on the State Governments
on the need to hold timely elections to these
bodies and give them adequate powers and
functions so that they become vibrant instru-
ments of popular participation in the
development process.

In Meghalaya, Mizoram and Nagaland,
there are traditional iribal councils/village
councils. In Pondicherry though the
Panchayati Raj Act came into force in 1974,
it is yet to be enforced. 1In the case of
Lakshadweep, the Panchayati Raj Act has
recently been passed and the Rules are under
formu'ation.

Shortage of Seeds

2321 SHRIMATI VYJAYANTHIMALA
BALI : Will the Mumister of AGRICUL-
TURE be pleased to state :

(a) whetber there is acute shortage of
groundput sceds and also seeds for Kharif
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crops ; and

(b) the steps taken for procurement and
supply of seeds with high germination
value ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI SHYAM LAL

YADAYV) : (a) Yes, Sir. There is some
shortage of seeds of oilseeds including
groundnut, pulses, paddy, maize, jowar,

cotton and jute.

(b) The State Governments were advised
to make arrangements by procuring good
quality seeds after duly testing for germina-
tion, etc.

Floods in Bihar

2322. SHRIMATI MADHURER
SINGH : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether due to recent floods more
than six lakh people have been affected in
Bihar State ;

(b) if so, whether Union Government
have sent a Ceniral team to assess the
damage caused by the floods ;

(c) whether Union Government have so
far provided any kind of assistance to the
State Government of Bihar to meet the
situation ; and

(d) if so, the details in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF

AGRICULTURE (SHRI SHYAM LAL
YADAY) : (a) Yes, Sir.

(b) No, Sir.

(¢) No, Sir.

(d) Does not arise.
(Translation]
Explosion in Bokaro Steel Plant

2323. SHRI MANVENDRA SINGH :
SHRI INDRAIIT GUPTA :

Will the Minister of STEEL AND
MINES be pleased to state :
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(a) whether Government’s attention has
been drawn to the news item appearing in
the “Jansatta” dated 19 July, 1988 under
the caption ‘“Bokaro Plant ki durghatna mein
aath mare, char ghayal” ;

(b) if so, whether causes of the accident
have been investigated ;

(c) if so, the findings thereof ; and

(d) the amount of assistance provided
by Government to the families of the
deceased and injured persons ?

THE MINISTER OF STATE IN THR
DEPARTMENT OF STEEL IN THE
MINISTRY OF STEEL AND MINES
(SHRI YOGENDRA MAKWANA) : (a) to
(c). Yes, Sir. There was an accident in
Blast Furnace No. 3 of Bokaro Steel Plant
(BSL) on 18-7-1988 in which 8 persons
died and four were injured. An Enquiry
Committee under the Chairmanship of
General- Manager (Projects) of Bokaro Steel
Plant which investigated the causes of the
accident concluded that the accident was a
case of material failure of the equipment.

(d) SAIL (BSL) have deposited the
undermentioned amount as compensation
with the Commissioner for Workmen's
Compensation as per rules, for payment to
the families of the following deceased
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employees :
Amount of
compensation
deposited
BSL Employees
.S/Shri
1. G. Murmu Rs. 71,396.00
2. Bhola Singh Rs. 69,008.00
3. H. Tudu Rs. 70,216.00
Contractor’s labour
S/Shri
1. S. Gope Rs. 37,480.81
2. Satyendra Singh Rs. 39,548..9
3. Tileshwar Rajak Rs. 42,104 57
4. Ganesh Prasad Ram Rs. 38,772.27
5. Md. Azam Rs. 37,020.53

The other benefits payable to the
nominees of deceased BSL employees are as
under :

Benefit under Shri G. Murmu Shri Bhola Singh Shri H. Tudu
Life Cover Scheme Rs. 15,000 Rs. 15,000 Rs. 15,000
Employees’ Family

Benefit Society* Rs. 36,000 Rs. 36,000 Rs. 36,000
Group Insurance* — Rs. 1,00,000 Rs. 1,00,000
Provident Fund (Provisional) Rs. 37,000 Rs. 34,500 Rs. 33,000
Gratuity Rs. 23,206 Rs. 22,333 Rs. 24,826
\n—._____,—-———-— -

*Premium/Subscriptions are paid by the employees towards these schemes.

Necessary medical treatment was given
to the four injured persons in the Bokaro
Steel Plant Hospital. The injured employees
of BSL are entitled to full basic pay and
DA for the entire period of their injury

Workmen's Compensation Act.
{Bnglish)

Proposal for Development of Cochin Harbour
2324. SHRI VAKKOM PURUSHO-

leave, while the contractor’s worker will be THAMAN : Will the Minister of SURFACE

paid compensation as admissible under

TRANSPORT be pleased to state :





